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Sait, Shri Ebrahim Sulaiman

Salecm, Shri M. Yunus

Salve, Shri N. K. P.

Sankata Prasad, Dr.

Sen, Shri Dwaipayan

Sethi Shri P. C.

Shambhu Nath, Shri

Shankaranand, Shri B,

Sharma, Shri Naval Kishore

Shastri, Shri Sheopujan

Sher Singh, Shri

Shinkre, Shri

Shiva Chandika Prasad, Shri

Shukla, Shri S. N.

Siddheshwar Prasad, Shri

Sinha, Shri Mudrika

Snatak, Shri Nar Deo

Sonar, Dr. A. G.

Sursingh, Shri

Swaran Singh, Shri

Tiwary, Shri D. N.

Tiwary, Shri K. N.

Uikey, Shri M. G.

Ulaka, Shri Ramachandra

Venkataswamy, Shri G.

Verma, Shri Prem Chand

Virbhadra Singh, Shri

Vyas, Shri Ramesh Chandra

Yadav, Shri Chandra Jeet

MR. DEPUTY SPEAKER : The result of
the division is; Ayes: 29; Noes: 105.

The motion was negatived

MR. DEPUTY SPAEKER : Now, I put
all the rest of the cut motions to the vote of
the House.

All the other cut mations were put and negatived

MR. DEPUTY SPEAKER : The question
is:

“That the respective sums not exceed-
ing the amounts shown in the fourth column
of the order paper, be granted to the Presi-
dent, to’ complete the sums necessary to
defray the charges that will come in course
of payment during the year ending the 31st
day of March, 1971, in respect of the heads
of demands entered in the second column
there of against Demands Nos. 82, 83 and
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132 relating to the Ministry of Steel and
Heavy Engincering.”

The motion was adopted

[ The motions for Demands for Grants which
were adopted by the Lok Sabha, are reproduced

Demand No. 82—Ministry of Steel and
Heavy Engineering.

“That a sum not exceeding Rs. 21,95,000

be granted to the President to complete the

sum necessary to defray the charges which will

come in course of payment during the year

ending the 3lst day of March, 1971, in

respect of ‘Ministry of Steel and Heavy
Engineering'.” *

Demand No. 83—QOther Revenue Expendi-
tare of Minlstry of Steel
and Heavy Eagineering.

“That a sum not exceeding Rs. 81,62,000
be graoted to the President to complete the
sum necessary to defray the charges which will
come in course of payment during the year
ending the 31st March, 1971, in respect of
‘other Revenue Expenditure of the Ministry
of Steel and Heavy Engincering'.”

Demand No. 132—Capital Outlay of the
Ministry of Steel and

Heavy Engineering,
“That a sum @dot exceeding Rs.
73,35,63,000 be granted to the President
to complete the sum necessary lo defray the
charges which will come in course of pay-
ment during the ycar ending the 3lst
Macrh, 1971, in respect of ‘Capital outlay of
the Ministry of Steel and Heavy Engineer-

ing

17.46 hrs.

EnucaTion
SERVICES

Mmistry  OF Asp  Yourn

MR. DEPUTY SPEAKER : The House
will now take up discussion and voting on
Bemand Nos. 6 to |1 and 106 relating to
the Ministry of Education and Youth Services
for which 6 hours have been allotted.
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[Mr. Deputy Speaker]

Hon. Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes
indicating the serial numbers of the cut
motions they would like to move.

Demano No. 6—Mmvormry oF EDUCATION AND
Yourn Semvices.

MR. DEPUTY SPEAKER: Motion
moved :

“That a sum not exceeding Rs.
96,82,000 be granted to President to complete
the sum necessary to defray the charges which
will come in course of payment during
the year ending the 3lst day of March,
1971, in respect of ‘Ministry of Education
and Youth Services'.”

Deumano No. 7—EpucaTion,

MR. DEPUTY SPEAKER :

moved : )

“That a sum mnot exceeding Rs.
57,28,73,000 be granted to the President
to complete the sum y to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1971, in respect of ‘Education’.”

Motion

Dexano No. B8—ARCHAEOLOOY.
MR. DEPUTY SPEAKER :

moved :

“That a sum mnot excreding Rs.
1,36,47,000 be granted to the President io
complete the sum mecessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1971, in respect of ‘Archaeo-
1051'.”

Desanp No. 9—5Survey oF InDia

MR. DEPUTY SPEAKER: Motion
moved :

“That a sum not exceeding Rs.
5,03,72,000 be graoted to the President
ta plete the sum ry to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1971, in Tespect of ‘Survey of
India’."”

Motion
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Deuanp No. 10—Grants 10 CounciL or
ScrenTiIFIc AND INDUSTRIAL RESEARCH,

MR. DEPUTY SPEAKER : Motion moved:

“That a sum not exceeding Rs.
17,11,04,000 be granted to the President o
complete the sum nocessary to defray the charges
which will come in course of payment during
the year ending the 31st day of March, 1971,
in respect of ‘Grants to Council of Scientific
and Industrial Research’.”

Demano No. 11—OmiEr Revenve  Expenpi-
TuRe or THE MmvsTRY or Epvcamon anp
Yourn Services.

MR. DEPUTY SPEAKER : Motion moved :

“That a sum not exceeding Rs.
3,77,52,000 be granted to the President fo
complate the sum necessary to defray the charges
which will come in course of payment during
the year ending the 31st day of March, 1971,
in respect of ‘Other Revenue Expenditure of
the Ministry of Education and Youth
Services."”

Demano No. 106—Caprrar OUTLAY oF ThE
Mmvstry oF Epucation anp Yourtn
Services,
MR. DEPUTY SPEAKER : Motion moved :

“That a sum not exceeding Rs.
8,75,42,000 be granted to the Presideat te
complete the sum necessary to defray the charges
which will come in course of payment during
the year coding the 31st day of March, 1971,
in respect of ‘Capital Outlay of the Ministry
of Education and Youth Services'.”

Hon. Members may also now move their cut
motions,

SHRI SRADHAKAR SUPAKAR (Sambal-

pur) : I beg to move :

“That the demand under the bead Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Need to remove evils of different standards
of schools at primary and secondary
stages. (12)]

“That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100."
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[Failure to provide suitable jobs to en-
gineers and other young persons with
technical qualifications, (13)]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Need to raise the status of the Regional
Engineering College at Rourkela, Orissa,
to that of Indian Institute of Technology.
(32)]

““That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Failure to promote compulsory primary
education. (33))

“That the demand under the head Educa-
tion be reduced by Rs. 100.”
[Inadequacy of the grants to the universi-

ties for promotion of university educa-
tion. (34)]

“That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Need to promote the Sanskrit education
in the country, (35)]

“That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Slow progress in evolving correspondence
courses in the universities, (36)]

“That the demand under the head Grants
to Council of Scientific and Industrial
Research be reduced by Rs, 100.”

[Need to review the working of the Council
of Scientific and Industrial Research in
the light of Sarkar Committee Report.
(3911

“That the demand under the head Grants
to Council of Scientific and Industrial
Research be reduced by Rs. 100.”
[Unsatisfactory king of the National

Laboratories. (40)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Education and Youth Services be reduced
by Rs. 100.”
[Functioning of Nati

(41)1
SHRI P. VISWAMBHARAN (Trivandrum):

Srh

1 Service

1 beg to move :
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“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure to formulate and implement any
scheme worth mentioning in the Youth
Services wing of the Ministry, (4£)]

““That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Need to abolish the public schools and
other special type primary schools. (43)]

“That the demand under the head Educa-
tion be reduced by Rs. 100"

[Need to establish a National Laboratory
in Kerala. (50)]

“That the demand m:der the head Educa-
tion be reduced by Rs. 100.”

[Failure to give adequate financial assis-
tance to voluntary agencies engaged in
the propagation of Hindi in non-Hindi
speaking States. (51)]

““That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Need to extend generous financial aid and

holarships to students ing from

e

financially backward families, (52)]

“That the demand under the head Grants
to Council of Scientific and Industrial
Research be reduced by Rs. 100"

[Need toeradicate corruption, malpractices
and favouritism in the C.S.LR. (53)]

SHRI OM PRAKASH TYAGI (Morada-

bad) : I beg to move :

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100."

[Failure to remove indiscipline and dis-
content among students, (54)]

““That the demand under the head Ministry
of Education and Youth Services be reduced
by Rs. 100.”

[Failure of adult literacy programme,
(55)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100."”
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[Shri Om Prakash Tyagi]
[Need to overhaul the present system of
education. (56)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure to stop aid to the universities and
other educational institutions receiving
Government aids of communal names
and Constitution. (57)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure to make primary education com-
pulsory in the country. (58)]

SHRI SARJOO PANDEY (Ghazipur): I

beg to move :

“That the demand under the head Education
be reduced toRe. 1.”

[Failure to nationalise education. (59)]

“That the demand under the head Educa-
tion be reduced to Re. 1.”

[Failure to make Hindi the national
language. (60))

“That the demand under the head Educa-
tion be reduced to Re. 1."

[Failure to expand technical
the country. (61)]

“That the demand under the head Educa-
tion be reduced to Re. 1.”

[Failure to develop the regional languages.
(62))

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Need to give adequate scholarships to
students. (63)]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Inadequate provision of educational
facilities for Scheduled Castes and
Scheduled Tribes. (64)]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Need to pay salaries to teachers of
private secondary schools from public -
exchequer. (65)]
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““That the demand under the head Educa-
tion be reduced by Rs. 100.”
[Need to review the pay scales of primary
mc!mn. (66)]
SHRI OM PRAKASH TYAGI: Ibeg to
move @

“That the demand under the head Edueca-
tion be reduced by Rs. 100."”
[Need to check the partiality in grants
being given to universities. (67)]
“That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Need to make arrangement for payment
of salary to teachers of private secondary
schools from Government treasury, (68)]

“That the demand under the head Educa-

tion be reduced by Rs. 100."”

[Absence of suitable incentive to private
ingtitutions imparting technical educa-
tion. (69)]

“That the demand under the head Educa-

tion be reduced by Rs. 100.""

[Need to increare the number of technical
institutions in the country. (70)]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Failure to p ps to stud
belonging to Scheduled Castes and
Scheduled Tribes going abroad for
studies in accordance with the quota
reserved for them. (71)]

“That the demand under the head Educa-

tion be reduced by Rs. 100"

[Need to check the sale of ancient works of
art of India in foreign countries which
have been surreptitiously taken .away
from India. (72)]

“That the demand under the head Educa-
tion be reduced by Rs. 100.™

[Shortage of funds for acquiring works of
art for the museums. (73)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Sending only singers and dancers in the
Cultural delegations and neglecting the
philosophiers of India. (74)]

d, helarehs




345 D. G. (Min.

“That the demand under the head Educa-
tion be reduced by Rs, 100.”
[Prepare a book to familiarise the students

with the ancient cultural bistory of
India. (75)]

““That the demand under the head Educa-
tion be reduced by Rs. 100.”
[Danger to the unity of India due to the

conception that there are several cultures
of India in place of one. (76)]

““That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Neglect of moral and spiritual education
in educational institutions. (77)]

“That the demand under the head Educa-

tion be reduced by Rs. 100."

[Indifference of educational institutions in
the direction of removing social evils
like casteism, provincialism and un-
touchability, (78)]

“That the demand under the head Educa-
tion be reduced by Rs. 100."

[Neglect of Sanskrit language which is the
foundation of Indian culture, civilization
and Indian languages. (79)]

SHRI SARJOO PANDEY : I beg to move :
““That the demand under the head Archaco-
logy be reduced by Rs. 100.”
[Need to p ancient ts. (80)]
“*That the demand under the head Archaco-
logy be reduced by Rs. 100.”

[Need for research and digging in connec-
tion with antiques, (81)]

SHRI OM PRAKASH TYAGI: I beg to

move :

“That the demand under the head Archaeo-
logy be reduced by Rs, 100.”
[Discriminating policy in preserving ancient

monuments. (82)]

SHRI SARJOO PANDEY : I beg to move:

“That the demand under the head Grants to
Council of Scientific and Industrial
Research be reduced by Ra. 100"
[Corruption rampant in Botanical Garden,

Lucknow. (83)]
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SHRI OM PRAKASH TYAGI: I beg to

move

“That the demand under the head Other

Revenue Expenditure of the Ministry of

Education and Youth Services be reduced

by Rs. 100.”

[Failure to preserve ancient manuscripts

ilable in Nati 1 Bd, with

modern scientific methods. (84)]

“That the demand under the head Other
Revenue Expenditure of the Ministry of
Education and Youth Services be reduced
by Ras. 100.”

[Need to increase the number of national
libraries. (85)]

SHRI P. ANTONY REDDY (Anantapur) :
I beg to move :

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure to implement the Constitutional

directive about compubory primary
education. (86)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Need to provide larger financial aid to
the States for el y and dary
education. (87)]

“That the demand under the head Education
be reduced by Rs. 100."

[Excess amount spent by Kendriya
Vidyalaya Sangathan, Tirupathi (88)].

“That the demand under the head Education
be reduced by Rs. 100.”

[Need to give proper attention to the
physical education, (89)]

“That the demand under the head Education
be reduced by Rs. 100.”

[Need to check indiscipline of college
students in the country. (90)]

“That the demand under the head Education
be reduced by Rs. 100.™
[Neglect of practical training in technical

schools and engineering colleges, (91)]
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SHRI RAMAVATAR SHASTRI (Patna) :

1 beg to move :

“That the demand under the head Education
- be reduced by Rs. 100.”

[Policy of casteism and high handedness

being followed in Central schools. (100)]
“That the demand under the head Education

be reduced by Rs. 100.”

[Casteism in Kendriya Vidyalaya Sanga-
than. (101)]

. “That the demand under the head Educa-

tion be reduced by Ra. 100."”

[Failure to stop high handedness and mis-
management in the managing com-
mittees of schools. (102)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Payment of lesser amount than signed by
teachers and lecturers in several schools
and colleges. (103)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Need to curb the propagation of com-
munalism through text books, (104)]
“That the demand under the head Education

be reduced by Rs. 100.”

[Need to stop the teaching of the text book
“Sahsi Balak” in Delhi. (105)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Need to pay salary to teachers of private
schools from Government treasury.

(106)]
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[Failure to introduce a uniform syllabus in
schools in the whole of the country.
(109)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Nesd<to provide immediatc financial
assistance to Patna University in order to
belp it over-come the financial crisis,
(110)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Need to accept the demands of All India
Federation of the employces working in
Universities, (111)]

“That the demand under the bead Education

be reduced. by Rs. 100.”

[Need to convert Patna University into a
Central University in view of its weak
financial position. (112)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Failure to establish at least one Central
University in each State in accordance
with the announcement made in 1964 by
the then Minister of Education. (113)]

“That the demand under the head Ministry
of Education and Youth Services be

reduced to Re. 1.”

[Favouritism, casteism and nepotism in
the selection of Vice Chancellors of
Universities. (116)]

“That the demand under the head Ministry

of Education and Youth Services be
duced to Re. 1.”

“That the demand under the head Ed

be reduced by Rs. 100.”

[Failure to stop the teaching of material to
primary school students in Delhi which
is meant to incite against muslims and
other minorities. (107)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Failure to meet the demands of the
teachers of pﬁmn.ry, secondary and
higher secondary schools. (108)]

“That the demand under the head Education

be reduced by Rs. 100.”

[Failure to meet the reasonable demands
and solve the problems of students.
)

“That the demand under the head Ministry
of Education and Youth Services be

reduced to Re. 1.”"

[Allocating lesser amount for education in
the Fourth Five Year Plan as compared
to the previous plans. (118)]
“That the demand under the head Ministry
of Education and Youth Services be
reduced to Re. 1.”
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[Need to reduce the cost of education.
(119)1
“That the demand under the head Ministry
of Education and Youth Services be
reduced to Re. 1."

[Failure to make education vocation
oriented by making radical changes in
the education policy. (120)]

“That the demand under the head Ministry
of Education and Youth Services be

reduced to Re. 1.”

[Need to lay special emphasis on the
development of technical education.
(121)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced to Re, 1."

[Need to nationalise education. (122)]

“That the demand under the head Ministry
of education and Youth Services be
reduced to Re. 1."

[Failure to curb destructive and commu-
pal clements in education inatitutions.
(123) ]

“That the demand under the head Ministry
of Education and Youth Services be

reduced to Re. 1.”

[Need to safeguard and increase the facili-
lies to Urdu speaking students. (124) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced to Re. 1.

[Need to safeguard the right to write
answer books in Urdu, Bengali, Oriya
and other languages. (125) ]

SHRI SHIVA CHANDRA JHA (Madhu-

bani) : 1 beg to move :

“That the demand under the head Ministry
of Education and Youth Services be
reduced to Re. 1.

[Failure to stop the brain drain from
India to foreign countries. (126) ]

SHRI JANESHWAR MISRA (Phulpur) : .

I beg to move :
“That the demand under the head Ministry
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of Education and Youth Services be

reduced by Rs. 100.”

[Non-implementation of the formerly dec-
lared policy of making those Universi-
tics as Central Universities which are
hundred years old. (127)]

““That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs, 100.”

[Failure in taking active steps for intro-
ducing identical scales of pay for the
teachers. (128)]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”
[Non-implementatipn of the policy of

abolishing English as a compulsory sub-
ject and teaching by English medium.
(129) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure to remove the Hindo, Muslim
and other racial titles from the names of
universities and educational institutions.
(130) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Slackness in establishing students organi-
sation and encouraging partnership in
management of the Universities by
making joint management of students
and teachers. (131) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100."”

[Inability to check the misuse of money,
irregularity and ecmbezzlement at
Koshamati and other places by depart-
ment of Archacology. (132) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.

[Failure in introduciog free and compul-
sory primary education in the country,
(189) ]
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[Shri Janeshwar Misra)
““That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs, 100.”
[Failure in making education free up to
higher secondary standard. (134) ]
“That the demand under the head Ministry
of Education and Youth Services be
reduced by Ra. 100." -
[Defaming the students in the name of
discipline. (135)]

“That the demand under the head Ministry

of Education and Youth Services be

reduced by Rs. 100.”

[Absence of guarantee of job after taking
degree. (136))

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Failure in giving unemployment allow-
ance to the educated unemployed from
the Education Department. (137) ]

“That the demand under the head Ministry
of Education and Youth Services be
reduced by Rs. 100.”

[Need to abolish public schools for main-
taining uniform primary education.
(138) ]

SHRI RAMAVATAR SHASTRI : I beg to

move :

“That the demand under the head Educa-
tion be reduced by Rs. 100."

[Need to lay down definite principles for
affiliating colleges. (139) ]

“That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Use of Raghuviri Hindi in Government
publications. (140) ]

“That the demand under the head Educa-
tion be reduced by Rs. 100.”

[Need to provide special grants for pub-
lishing technical books in other langu-
ages also, (141)]

“That the demand under the head Educa-
tion be reduced by Rs, 100.”

[Need to provide special financial assis-
tance for equipping the library of Patna

APRIL 20, 1970

Edu. and Youth Services) 352

University with modern books and
literature. (142) ]
“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Failure to simplify Hindi and make it
more understandable. (143) ]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Need to give the right of giving the
application in Urdu to Urdu speaking
people. (144)]

“That the demand under the head Educa-

tion be reduced by Rs. 100."

[Need to keep books of Hindi, Urdu,
Bengali and other languages in the
libraries of Central universities. (145) ]

“That the demand under the head Educa-

tion be reduced by Rs. 100."

[Failure to develop Hindi as an interna-
tional and link language, (146) ]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Failureto pay attention towards all-round
develop of Urdu language. (147) ]

““That the demand under the head Educa-

tion be reduced by Rs. 100."

[Failure to make Hindi, the medium of
higher education in Hindi-speaking
States. (148) ]

“That the demand under the head Educa-

tion be reduced by Rs. 100."

[Need to accord equal status to all the
languages enumerated in the Constitu-
tion. (149) ]

“That the demand under the head Educa-

tion be reduced by Rs. 100.”

[Failure to remove the office of R. S, S.

. from Banaras Hindu University, (150) ]

“That the demand under the bead Educa-

tion be reduced by Rs. 100.”

[Failure to eradicate communal and
goonda el from B Hindu
University. (151} ]

“That the demand under the head Edu-

cation be reduced by Rs. 100.”
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[Failure to neutralise the anti-Urdu pro-
paganda of anti-Urdu elements. (152) ]

“That the demand under the head Educa-
tion be reduced by Rs. 100."

[Need to back the demands of All India
Urdu Convention held at Bombay.
(133) ]

“That the demand under the head Educa-
tion be reduced by Rs. 100."
[Need to accept seven point demands of
Bihar's Anjuman Traqui-E-Urdu. (154) ]
“That the demand under the head Archaco-
logy be reduced by Rs. 100."
[Need to remove dissatisfaction among the
of Patna Archacological
Department. (155) ]
“Thatthe demand under the head Archaeo-
logy be reduced by Rs. 100.”

[Need to check the misappropriation of
money and misuse of material in Patna
Archaeological Department. (156) ]

“That the demand under the head

‘Archaeology be reduced by Rs. 100."”

[Need to intensify excavation near Kum-
trar after having found some wooden
structures there. (157) ]

SHRI K. M. KOUSHIK (Chanda) : I beg

to move :

#That the demand under the head Ministry
of Education and Youth Services be reduc-
ed to Re. 1.”

[Failure to take necessary steps to eradi-
cate illiteracy among the adults. (158) ]

“That the demand under the head Ministry
of Education and Youth services be reduc-
ed to Re. 1.”

[Failure to make education a concurrent
subject. (159) ]

“That the demand under the Head Ministry
of Education and Youth Services be reduc-
ed to Re. 1.”

[Failure to check waste of public money in
having double establishment for the
same purpose like Institute of Advanced
Studies, Simla and the Nehru Museum
in Teen Murti. (160) ]
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¢ “That the demand under the head Ministry
of Education and Youth Services be reduc-
ed to Re. 1.

[Failure to remove primary and secondary
education from the cluches of the politi-
cians under the Panchayat Raj and the
Zilla Parishads. (161) ]

“That the demand under the head Ministry
of Education and Youth Services be redu-
ced to Re. 1.

[Failure to check nepotism and favouritism
in the appointment of the Vice-Chancel-
lors. (162) }

- “That the demand under the head Ministry
of Education and Youth Services be reduc-
ed by Rs. 100." P

Failure to implement the directive princi-
ples in the Constitution as regards
primary education. (163) ]

“That the demand under the bead Ministry
of Education and Youth Services be

reduced by Rs. 100.”

[Failure to check favouritism and nepotism
in the field of text books, (164) ]
“That the demand under the head Ministry
of Education and Youth Services be reduc-
ed by Rs. 100.""

[Failure to pay adequately to the primary
teachers, (165) ]

*“That the demand under the head Ministry of
Education and Youth Services be reduced
by Rs. 100.”

[Failure to provide trained teachers at the
primary stage. (166) ]

“That the demand under the head Ministry
of Education and Youth Services be reduc-
ed by Rs. 100.”

[Failure to check indiscipline among the
students even after ascertaining the
causes. (167) ]

“That the demand under the head Ministry
of Education and Youth Services be reduc-

ed by Rs. 100.”

. [Failure to provide text books in time
(168)]
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SHRI P. ANTONY REDDY : I beg to move :
That the demand under the head Education
be reduced to Re. 1.

[Failure of N.C.E.R.T. to produce original
text books. (169) ]
“That the demand under the head Education
be reduced to Re.1.”
[Failure of giving housing facilities for low
paid staff in N.CER.T. (170) }
SHRI RAMAVATAR SHASTRI : I begto
move !

“That the demand under the head Education

be reduced by Rs, 100,”

[Need to provide more funds to give sti-
pends to students of Scheduled Castes
and Scheduled Tribes and  backward
classes to States. (171) ]

“That the demand under the head Education

be reduced by Rs. 100.”

[Need to increase the amount of stipend to
schoal children. (172) }

SHRI MOLAHU PRASAD (Bansgaon) : I
beg to move :
“That the demand under the head Education
be reduced to Re. 1.”

[Neglect shown by Ministry for the deve-

lopment of Hindi as shown by expendi-

ture of 4 lakhs as against grant of Rs. 14

lakhs for 1969-70 and getting only 12,000

pages translated as against the target of
23,000 pages. (173) ]

MR. DEPUTY SPEAKER:

motions are also before the House,

SHRI P. ANTONY REDDY : Mr. Deputy
Speaker, Sir, the one problem that is
most important for the success of democratic
socialism and for the improvement of economic
conditions in the country is, that of educating
about 200 million children of the age group
of 5-14 years and of educating about 150
million adult illiterates who do not know to
read and write. I regret to remark that due
‘to lack of realisation of its importance on the
part of our Gover and L of the
step-motherly treatment with which the Central
Government and the State Government allot
funds for this, the effort to solve this important
problem has become most unsuccessful.

The cut
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The National Policy of Education has recog
nised that if our democracy is to be a success,
if our agricultural production is to be improved
and if our industrial efficiency is to be increased,
the education of the masses is the most impor-
tant thing: Even in 1870's Mr. Gladstone in
England had remarked, “In order to make
our democracy a success we must educate our
masses.”

The Nanional Integration Council also reali-
scd that unless our masses are educated, the
unity of the country will be jeopardised. It
also remarked that in order to enhance the
unity of our country, we must see that the
disparitics that exist in literacy between one
State and another and between one region and
another in the same State should be abolished
as soon as possible.

Dr. Mathur, in his book “Educational
Administration" observes :

“India is still backward, illiterate, poor
and emotionally disunited. The Centre
hould take more interest in education, The
glaring disparities on the quantum, content
and provisions for education in the various
States of the country can be removed only
if the Centre is actively éngaged in formu.
lating sound policies of education and in
implementing them."

Recently, Lord Butler who was once the
Deputy Prime Minister of England, now an
educationist, and who is the Master of the
Trinity College and the Chancellor of two
Universitics in England, delivering the Azad
‘Memorial Lecture, last month, observed :

“No modern country can solve its prob«
lems without investment primasily not in
guns, not in butter, not in heavy industrial
ventures, but in education.™

He continued : “More than development.
in a developing country, knowledge and
know-how are the key to better life, notas
financial investment but as priority.”

He suggested to the Education Minister who
was presiding over the mecting :
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“Your country and, as a matter of fact,
any country would be wise to allow cduca-
tion budget to be on level even with the
Defence Budget.”

But, unfortunately, our educational allot-
ments are so meagre that we have failed miser-
ably in following the Directive Principles of
the Constitution. After 22 years of Indepen-
dence our enrolment in clementary schools is
not more than 7B% according to last year's
statistics, You must know this 78% includes
only those who are enrolled on the admission
register of the schools and not those who are
actually attending the classes. If you take
attendance as the criterion, then you will have
to reduce this by another 50 per cent.

In the Fourth Plan, our Minister was telling
us in the Consultative Committee with enthu-
siasm, in the original draft they had allotted
Rs. 1,217 crores for educational development,
but in the final draft it was reduced by Rs. 400
crores to Rs. 840 crores, The Ministry in its
report tells us, that the axe has fallen heavily
orn clementary education and qualitative

t of our secondary schools.

e

Let us see our literacy rate. Our literacy
rate is hardly 30% This 30% includes those
who know only to put their signature and those
who know only to read and not to write and
jtincludes all those who passed out of Fifth
class, without idering that in the
rural arcas have lapsed completely into illite
racy. Therefore, if you take absolute figures,
this 30% should be reduced further and our
literacy Tate, in the ultimate analysis, will not
be more than 20 to 25%. Let us compare our-
selves with the neighbouring nations, it is said
that Thailand has a literacy rate of about 607,
Burma-57% and Pakistan’s and Chinese
literacy rate is much higher than ours. If we
comparc with Latin American countries, where
governments are changing every year or two,
it is noted, Bolivia has 80 literacy rate, Peru
has 60%, Chile B3%, the highest in South
America and Mexico has 65, It is said that
our neighbouring nations like Philippines and
Burma have launched a scheme with determi-
nation to abolish illiteracy within a decade or so.
‘When these countries are giving 5o much impor-
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tance to literacy, Iam sorry to say that our
country has ignored this important problem of
educating our masses. This is mainly because
of the stinginess with which the Central
Government and the State Governments allot
funds for education. The Central Government
has never allotted more than 33 of their total
budget for cducation and the State Govern-
ments have allotted hardly 20 of their budget
for education of the masses. If you consider
the position in the ad 1 ies, you
will see that Russia spends 77 of its total bud-
get for education; USA spends about 6% of its
total budget for education ; and Japan which
out of a scratch has become one of the most
advanced industrialised countries of the world,
spends about 5.7% of its total budget on Edu-
cation. The plea of pautity of fundsis often
raised here and it only shows that our Govern-
mtlndwiﬂ.dmhmenotmludlhe

P of educati Is not Government
‘wasting lot of moncy in starting public scctor
projects? Year after year we are suffering
losses after losses. Why not the Government
think deeply and wisely ? Unless we educate
our masses our agricultural production cannot
improve; our industrial efficiency will not
increase and our socialist pattern of demo-
cracy will pot survive,

Coming to the next important problem of
Adult illiteracy, it is estimated that there are
about 150 million adult illiterates in our coun-
try. But unfortunately the Fourth Plan allot-
ment for adult literacy for the Central Sector
is Rs. 3.5 crores and tothe UGC for this
purpose about Rs. 1 crore and in the States
Sector, all the States included, itis between
Rs, 5 and Rs. 6 crores. With 10 crores for
5 years, is it practically possible to educate
150 million adult illiterates? If only the
Government had thought deeply and realised
the importance of eradicating adult illiteracy,
they should have allotted Rs. 100 crores.

It is said that a Spanish adult literacy
enthusiast, Mr. Luback, has evolved a method
which can be adopted to any language in the
world by which an illiterate adult can be made
lmmewnhmz months and the expenditure
‘Wil not exceed R 6 per adult. In Andhra
Shri Hari Sarvothama Rao—himself an adult
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literacy enthusi lved a of teachi

APRIL 20, 1970

. Edu. and Youth Services) ‘360

H =

Telugu to the adult in 2 months and an adult
‘can be made to read and write fairly well.
This method can be adopted for any language
which has Sanskrit origin. Another enthusiast
Shri Venkata Rao also evolved a method
by which adult illiterates can be educatedin
2 months, if only we spend Rs. 6 per adult.
If we want to sce that all adult illitcrates in the
country are educated by the end of the Fourth
Plan we require Rs. 90 crores. If we do that,

of hing in dary schools. Itis
an accepted fact that the secondary schools
are the nurseries of the national talents. It is
the education that is given in high schools
‘which makes the children to go in for the
“college education. I hope that the standards in
high school stage would be raised so that the
standards in the rsities can be maintained.
But, unfortunately, this aspect has again
been neglected and there is no scheme in our
schools by which we can find out the natural

our democracy will bea g But
our Government pleads paucity of funds ; but
what about the wastage ? For the construction
of the Bokaro plant we have lost over Rs. 100
‘crores. If the amount thus wasted in the
-Bokaro plant had only been is utilised for adult
“literacy our country would have been comp-
letly literate by now. It is only one State that
bas launched a scheme for adult literacy, that
is, Maharashtra. They have started ‘Grama
Sikshan Mohim’, village education movement
to liquidate adult illiteracy.

All the departments of the Government are
mobilised to make every illiterate adult a
literate person. If only the Maharashtra
‘movement is extended to the other States
also, the adult illiteracy can be eradicated in
this country by the end of the Fourth Plan.

18 hre,

Our Education Minister, with his power of
persuation should prevail upon, if need be, go
infor a fist fight with the Government of
India to see that Rs. 90 crores are allotted for
this purpose.

Qur adult literacy scheme will not be
a success unless there is a  follow-up
work. A number of literates who pass out of
the Fifih Class, lapse into illiteracy after some
time. Mass media such as radio, cinema
should be used to prevent the literate from
lapsing into illiteracy. The Government
should encourage the opening of reading
rooms and libraries in the rural areas by giving
iberal grants to the Panchayati Raj Institu-
tions., This might cost the Government about
ten crores. If this is done, I am sure our
literate people will never lapse into illiteracy.

Coming to the secondary schools, the aim
of the Fourth Planis to improve the quality

talents of our children. Among our children
some have aptitudes for fine arts, some
others for music and a few for technology.
But we have no method by which we can find
out the aptitudes of the children. At the high
school stage, in advanced countries like the
U.S.A. and the U.S.S. R, they have,
vocational guides in the schools. And they
study the student's aptitudes and their inte-
rests. And by the time they pass out of the
high schools, they are given proper advise,
and direct the pupils to other schools of techno-
logy, of fine arts and to universities and so on.
If that is done, we shall be solving some of
the problems that are exsiting in this country.
Uni ities have al become hot-bed
of politics. Politics are being imported into
them. We are ashamed to see what is happening
in Bengal and other places. Our universities
or colleges which should be models of discipline
are the scenes of murders and of acts of
vandalism. [ feel that one main cause for the
students’ indiscipline is that those who are not
fit for higher studies have entered into the
portals of colleges. They cannot follow the
classes ; and they are not able to take any
interest in college studies. To-day their atten-
tion is diverted to something eclse. There are
political parties which take advantage of this,
encourage the boys to commit unsocial acts.
Next, coming to technical education, it is
said that we have lakhs of technmicians and
engincers uncmployed in our country, In a
developing country like ours, there should
be so many chances of employment for trained
technicians, still they remain unemployed.
©One reason for this is: that our engineering
colleges and polytechnics, the teachers have
mot practical expericnce. In . Enginecring
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Colleges, the lecturers have never constructed
adam or a bridge, or even a house. And these
people teach engineering subjects.

1 came across a very interesting story. One
highly intelligent engincer was asked to cons-
truct a small dam in one State. That engi-
neer—brilliant fellow—took pride in his abi-
lity in constructing the anicut according to
correct calculations as in-the book and felt
‘that be had done a fine job. When asked as
to where the dam was, he said that it was
‘washed away. That is theresult of our non-
experience-oriented teachers who are getting
into the engineering colleges. Imagine if the
tame thing happens in medical colleges, do
you think any of us will go for treatment to
junior doctors ? No. Medical colleges have
experienced doctors as teachers. Unfortuna-
tely, in our engineering colleges and poly-
technics, engineers who have constructed
dams, roads and bridges are not teachers.

Some years back when the British were
there, posts of lecturers in engineering colleges
and actual engineers in the field were inter-
changeable. But now we find highly qualified
engineer teachers without any experience in
charge of these colleges and the result is that
the dams constructed are often washed off,
the buildings crack and we read in papers of
buildings having collapsed and even children
having been killed.

Therefore, it is high ime that our Educa-
tion Minister, who is an educationist of long
standing, sees to it that hereafter our poly-
technics and engineering colleges are staffed
by lecturers who have a few years' practical
experience in the fiedd. Then only will the
products of these engineering colleges will
turn out to be better engineers and better
technicians. Not only this. The students in
the engineering colleges and  polytechnics
should be compelled every year to work in
the field for two or three months to acquire
practical knowledge, This will help them to
be useful engineers or technicians when they
leave their colleges,

Another thing. ‘We are turning out a good
fumber of skilled workers. But are they being
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employed by industry ? No. The industrialists
fear that these inexperienced skilled workers
and technicians will damage the costly
machines if they are enfrusted with them:
Unless the practical aspect of engineering
training is fully understood and: implemented;
unemployment among our skilled workers and
technicians will go on increasing year to year,

Another important aspect is physical
education. When we enter a training school,
the first thing we learn is ‘all work and no
play makes Jack a dull boy’. Mere learning
without any physical activity and play is not
enough. Such a boy will not make a good
‘and intelligent citizen. What is the use of
having a lean and weak boy and what can he
do in the field? This aspect of physical
development has not fully been realised, either
‘by the State or the Centre.

.+ Schools arc sanctioned even in villages
without playgrounds. We have schools without
even a physical education instructor. If such
a state of affairs continues, the boy's educa.
tion will not lead to his full growth.

The rules are very strict, very clear in
Andhra Pradesh. Every teacher should supervise
the games class all boys must play games. But
unfortunately this is observed only in the
breach. I would request the Minister to lay
emphasis on this aspect also.

Coming to the Sanskrit Vidyapiths, the
Government have with good intentions opened
a number of them. Unfortunately, some of them
are not sending out real Sanskrit scholars.
About the Tirupathi Vidyapith, I have some
personal knowledge. Two years back, I had
made some complaints in writing to the Ministry
telling them about some irregularities taking
place there. .

There are two sects of Vaishnavites,
Thenkalais and  Vadakalais. It 30
happens  that the Principal and the
Chairman of the Board of the Pith are Vada-
kalais, with the result that the Thenkalais are
often ill-treated, and a good number of irregula~
tities have been committed. Though I have

* reported about these, till now no inquiry bhas

been made. Even the Review Committee
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which is supposed to inquire into these allega-
tions have not done so. It is now more than
two years since this matter was raised. The
Government are spending Rs. 4 lakhs every
year on the Vidyapith. What is the number
of students there ? Hardly 60.

Recently I saw a pamphlet published in
Tirupati where it is said that one boy by the
name of Kodandarama Reddy has been failing
in the Sanskrit final examinations four times
and then the Principal and the Chairman sent
his case tothe Moderation Board and they
gave him 21 marks to make him get 35, If
such students go to our High Schools and teach
Sanskrit, what will be the fate of Sanskrit
learning? The Education Minister should
look into these too and see that the Vidyapeeths
are real Vidyapeeths like the ancient Vidya-
pecths and that the Sanskrit taught tbmmbu
good Sanskrit scholars and not narrow
Vidwans fighting like the Tengalais and
Vadagalais. There may be other Vidyapeeths
in a similar position though thecy have not
come to my notice, The Ministry should sec
that the Vidyapecths are reorganised to make
them into efficient institutions of Sanskrit
Jearning.

Coming to the C, 8. L. R., as I am in the
Enquiry Committee, it is not proper om my
part to say much. But often some of the
Di of the Lab ies give pres state-
ments criticising the administration of the
C. S.1. R. 1donot know if the disciplinary
rules of the Government servants allow this.
‘Without any reference to the Director-General,
some of the Directors of the Laboratories give
press statements, and directly approach the
‘Minister without the permission of the Director
General. I think this is gross indiscipline. If
such indiscipline is encouraged, naturally effici-
ency of the Laboratories will suffer and they
cannot be improved.

It appears, sometimes the Directors take the
rescarch results of the junior scicntists and
publish them in their own names without cven
a reference to the junior scientists. Naturally

the junior scientists are frustrated and their

rescarch work suffers. The Enquiry Committee
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bas already given a report and I hope the
Minister will go into it and sec the Laborato-
ries are made more and more effective and
‘more uscful for tht industrial development of
the country,

Regarding the National Council on Educa-
tional Research and Training, the Review
Committee made a remark that the text-books
published by this Organisation are on hypothe-
tical syllabus. This made me look into some
of the text-books publithed by them. On 13
December in reply tomy Unstarred Question
whether some of the science books published
by N. C. E. R. T. were translations of Russian
text-books, the Minister replied in the negative
and said these books were written by the stafl
of NCERT with the help of UNESCO experts.
This made me do some research. I got some
of the books. I will hand them over to the
Minister so that he can go through them before
he replies. The Physics text-book published
by NCERT, Science for Middle School—Part I
and the Russian text-book on Physics published
for VI Form may be compared by the Minister,
‘They are almost sentence by sentence similar,
The Russian book was published in 1966 while
the NCERT book was published in 1968, The
Minister can find out whether it is a translation
or not.

MR. DEPUTY SPEAKER: You have
taken about 30 minutes. You can take the full
time of your Party if you like.

SHRI P. ANTONY REDDY: Similarly,
in respect of Chemistry text, a local publi-
shing company by name Rajkamal Prakashan
Private Limited have published a translation
of the Russian book in 1963. This. book and
the NCERT book published in 1968 for the
same subject are almost similar.

The reply the Minister gave is not correct.
I request the Minister to go through these and
sec whether my statements are correct or not.,
Another complaint is that the State Govern-
ments do not adopt the text-books of the
NCERT. The State Governments have sylla-
bus and the NCERT text books are published
without any syllabus, So, these text books
cannot possibly be adopted by the states, that
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is perhaps the main reason why the State
Governments have not introduced these books.

I bave taken much time. In conclusion I
wish only to say that education has been one
of the most neglected subjects in the country at
the central level. I request the hon. Minister
to see that our educational standards are raised
at all levels, that the adults in our country who
are illiterate are made literate during the Fourth
Plan period and that the two hundred million
students in our schools are provided with
schooling facilities. If we can do this we shall
become one of the great nations of the world.
In conclusion, I only pray in the words of the
Upanishad :

Lord, from the unreal lead our ministers
and leaders to reality.

From darkness lead them on to light.

From death lead our leaders to immortality.

MR. DEPUTY SPEAKER: Shri Sarjoo
Pandey is going away from Delhi to-night.
He may kindly conclude before 6.30.

ot sy qT  (TRYT) ¢ AT
JurerE  wgred, g8 faw wAram A
wii 9T TgE FC @ & R AW@EH
qur aga wgea ¢ dfew gE@ A aw
7z & fr fore ag ag a@X T &N
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& A gEwr oF arfaw aar s
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wfa gaar sfa dar @ &t qefay
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[Surs K. N. Trwany in the Chair]
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dAr gaT 1 A9 @A A @
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fagidi aé & oF @Y 39 qw # faan
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g g o

oA ¥ § us AR s R
WSITHTL FT #19%T 3a7 § | ATA9EIEL
we gepa famidis @1 agi oF dfea
agrax §, fasrh, ag @ 9% TA@E
&) foer S & FEEY @F AW G
45 fafieey wiga o Gifew & 1 ey
HAA 1 T WML T Al g E
w§ | g Y ware w¢ fear 1 g7 AT
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gon & & SRR g1a-am g, Are-ATs
AR R9UT gA § aga fewm e
i gt & fo¥ @R @ @ ar
Q| T FATT AUAT THE  NEIE AAA
st g e ENT WA H F U
BT §YUT ATIRCT F @9 fwar T e
€941 &1 A | AT 97 AF A9z § o
uF ATFI FI AT do To qiF T AT 4,
ot fg=dl it 3w Afi fam awdr 91,
JAHT 6 FATT AT 2 FAX &TAT FT AT
femr g\ # fiom S Eiaz A
g ar W AR §, § wega w3 qwar
g1 7 afl, g Fw fto wo qry W
T &, 7o go T it A & A IA
A qro qFo Fto & foit 1 &1 77 ¥
¥ 72w Afewrd zg 43 go ¥ ...
(wwwm)... g fret fosr ot & @&
T H FrA gEN Ardw A wMg
m Ffeq dwaw gw o9 sww Adf R
WE | ATAA F¥T KT A AAT
IHH g gark 9T W@ 77 59 fay
aara AW ¥ oweqar A & fam, am
# Tsfy WA d7r F &y ey
war aram AfsT adfiar ag g fr ag
fedigengs frar sm T & | 93 aver wed
g fe gm & Al AT ag IF N-dzaiga
FLWRE ) 9@ AR ARfigi &1 g
A9 ¥ 031 g & AR AR A8 fa
g FCE

fog fPamafaaem @t gaa #fed
aaE TEFT RN oFHE amE a% ) feeg
famafaarag it gaTt w2 &1 947 T2
frmafaama &, sw 93 =0 s&rsr a0
gaT &, agt wErEl g Wl g, WA ST
B A9 § | qgT T AT qQHo Qo
# qx fafeer T gt 31 gww! femfam
sw7y ¥ fat ¥z wm AfeT v aw
faer @1 ®r fgewa 74 g€ fr 39 9%
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FTHATE F | THE TEFFHTA S §G
T g At ) A & far sar fs
T Ffww wrd wrdad A o

W a® ¥ T gfeafed &, @
o1 § 9= o § | mare wia g @
f& &g FTFC AW T | R

gt & A

garQt g fg=dr &1 g @i et
&gz o amar § 1 Afer oo aw
e 7 wrg fermar fdr & adf dmT
AR Ao & aw fFhE
T e g R ¢ g g fdr
¥ O fedr W oaw@rr wr @
iRy A o § e fd
afgr wdt S w1 faw gEr @
AMMFT T FI ARG grm G A
WY fedy aré ok & 1 9w # fedt Ak
g g avu fafwa sddeea arsdg
WA @ fgdt awma § g W fgd
T R, 9 & fgdr T €. (swwwm)
I wA g AW A AT W@
T AT IRE A @R F gEAw T
fear &1 9 & o ®a 7@ fow qwan
groe agi % gE oAt g fE g Fam
qar famr AT § @1 F AT IEwT I
6% 1§ 1 fagdt adl agwd 1 9
¥ zrearey Agi @ ot | 3 faw gEe-
qrAT # o= A ) gER aE 3E Ay
| § S mEr anEgErfaEar # FA
W ... (wwaw) ... om0 F SAET F
o ¥ gaT R # ag fra, faew am
SEMT oA | AT qZ TG I3 FOA AT
43 go & 3 Fr 9w AN A 1 gehy
¥...(swawm) ...

v

st woT /™ o ;- § g g
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w1 97 w7t g, mfax & a@d 3@
Wt T AR T N F%, & w7 wqag 3
w:‘ra‘rmtg_:{ma)mwarr Al
IA TG FaRH

ot wow qteq : 3 warA gwil W
Haare @t @ &1 I w7 awdve fear
AT | XA AAT ®Y 9w G Mo 1 qeaf
§ geET gar | e w i€ yu @ 9
w & agias fr 3 g a1 Ty
& fag a7t faw @ E 1 gt w2
o Ay wer A E ) Fgw i
arat g Y 9 oft &1 W A 9%
® g0 @ ¥ 77 TR FEAET T
W g A g Aw A el oft s
WTST HT qG FIHIT T TG AT A@A
21 I wr o A, e S ofrad A
TR A g, 7 wrf Afg &, A
wWH #rE uwr g1 wwfag & Fgv
qEar § e gwmk d@ & o7 W) Al
§ a9 qFar aWr 9y § a1 54 S
FY 19 ATgq forat st sraTmFAT )
dF 3 gATL AW A 0F war g, IEE
for wen fwifee 1 sad fag f=e
afag 1 @ e F@sT s AT
A o fazdl foelt Y, o€ & aod,
I AqE FT JT TR F fg, AL qre
¥ gug I8 &€ T4 &, afeT gud s
Fg1 o1 f5 o g 5% 7 wifag, g
T ¥ oft Bifaw w0 o gw T
g fr o g dm F 1 Ffew o
g ==t | &Y faqe g@ awa faar o,
# a+fY qarew F@r g

FA A am ¥ sy Tga g
T g aowe fawr & wwfa Fww@w
AT 3 A w9 ¥ w7 IsweaOw Farawr
® ¥ ¥ favg qaT 9w, wwE &
FIT T grer I |
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@ugwa ag § f5 aam s
o F@Ee & 9w, A7 fE w6
G AT G § A FER SAAET A
wa ag afes arara gargy anfE aw
qUH a5 |

el a7z & fe oz gfaafed,
T I AZA A1 AGIAT G W@ Y, T9
a0 &7 & Afodr At ga w3qw
# wrerfas fasrel o w1 @we
FHFA, IR aTEAE WA F w170
arq & arq faaar gafeT @ ¥ Fasr
geqiAi w1 w9A grg # Afad afs
ITH aTEAT B g, A A Jw F
awFar ¥t feafa sa=1 @1 W@r 8, w7
TR AT
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9 G99 §AT A ¥ fF A0 A9
TR RE g T amar & A
aiewt af Afa T WAy S agm-
arft D wgw, wgifs qrre srast
axgarEr 2 Zrar | gafad s gw 2w
w1 fgar, gz ¥ a9 @, W 2| W
gufy FT & At 3 feaal 9x OF
FUEY F FYHT AKTT KA 1 qH
wrew gt e qud st & ww fear,
feg wwrst A gar fear, we A
fegeam & fmior & fat gl w1 Al
T TR WA T4 A1 Ay Famai w
WHar #q &R FAA Y 3T AW
it Y, Y W THAL A TG AW §
f& @3 war, @ wET, HEAE AFAY,
g9 gas! % Fifady F W A
AFAT JAAT 8 A7 AaT F GAr q4_
O ey ga 2w F vl &Y Tfg @
¥, A1 3@ axz ¥ foran § ofada #0
aifs AT 9 9rr 43, TR T AR
fersrr Y @8 Ar § Afy g AW A =7
aw
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HALF-AN-HOUR DISCUSSION

Use or NucLEAR ENGINEERING TECH-
NOLOGY FOR PEACEFUL PURPOSES

SHRI SAMAR GUHA (Contai) : Sir, the
Atomic Energy Ministry is headed by the
Prime Minister, a gracious lady who does not
believe in any kind of purdah system. But,
surprisingly, she is pursuing a policy of a
purdah lady in respect of the atomic policy of
India.

I tried during the last three years through
a number of questions to get some informations
on the development of atomic science in our
country and also production in our nuclear
fuels in our reactor. I asked a question how
much plutonium is produced, a bi-product in
our nuclear reactor, and how much heavy
water is produced by our Nangal project.
The reply given every time was that it is
in the interest of the nation, it is in the
national interest, not to disclose these facts,
Those facts which are denied to this Parlia-
ment and to these members are not secret to
the foreign countries, Firstly, as regards those
foreign countries which supply nuclear fuel
and also nuclear reactor technology, our
government is bound under the agreement to
furnish them with these informations, Not only
that, I asked a question whether it is not a
fact that even if we try to suppress or withhold
facts from the Parliament, just by a little bit of
calculation the foreign makers and suppliers
of our reactor can have important facts about
the productive capacity of the bi-product of
plutonium by our reactor. Again, about heavy
water, even though facts were denied to this
Parliament, all those facts appeared in the
foreign papers wherein they stated that India
annually produced 14.6 tonnes of heavy water
of which 6 tonnes are used for consumption in
this country and the rest are exported to
Belgium and Canada. In reply to my ques-
tions, the government agreed and said :

“It is also possible for such parties’’—that
means, the foreign countrics—

“to arrive at an estimate in this regard"—

. that means, production of plutonium and
other by-products and heavy water.



